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. AN HIGH COURT, JQDHPUR

No. Gen./Il/2016/ 1374~ Dated: 04/11/2016

' Copy forwarded to follbwi-ng for information &

- necessary action:- -
1. All Registrar, Rajasthan High Court, Jodhpur/ Jaipur

a

Bench,

2. District and Sessions Judge, Jaipur Dist.

3. Special Judge, Printing & Stationary Embezzelment Cases,
Jaipur. - : ' '

4, Administrative Officer Judicial, Confidential/ RJS (Estt.)
Section, Subordinate  (Estt.) Section, Statistics
Section, Building, Budget, Rajasthan High Court, dgdhpur
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- REGISTRAR (RULES) -



